NATIONAL COMPANY LAW TRIBUNAL @
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 26/10/2017 AT 10.30 AM

PRESENT: SHRI. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER : TCP/34/2016
NAME OF THE PETITIONER(S) : Sunil Shastri and 16 Others
NAME OF THE RESPONDENT(S) : Innvol Medical India L.td and 7 others
UNDER SECTION : 397/398 of companies act 1956
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
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a ¥
I [Koa Kuman uwsge  Foy / b
Arp e Arcn JEr100m LD
Z- R HpKTH PRVA WuNLEL R R4 ARD (j\, ¢ alefin fu%ﬂ
lCok ki B PPRT Ridut)
Zop. . ) ) R Y
3. @gf%VMLA INARAM AN N (ot ideEL A AR %//

1/ -

HAR iN T SOZEAIANT

ORDER
Counsel for petitioner present. Counsel for R2 and counsel for R4 & R7 are
present. Counsel for petitioner stated that the settlement talks between the parties
1S In progress and prayed time for making submissions regarding the final

outcome of the same. Time extended at request. Put up on 17.11.2017 at 10.30
AM.

— 3D
K Anantha Padmanabha Swamy

be Member (Judicial)



